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7062. SHRI SWARUP UPADHY Of* Will 

the PRIME MINISTER bepieasedtostate

(a)the criteria adopted by the Union Gov- 

emmer* for inclusion of varwusdurgsi nderthe 

Drugs (Price Centrol) Order, 1987,

(b)  whether this critena is being uniformly 

followed in ad the cases,

(c)whetherthe Government are aware that 

certain drugs havingaturnover of more than Rs 

50 lacs, but have not been included m DPCO 

1987,

(d)  if so, the reasons therefor; and*

(e) the remedial steps proposed in this 

regard?

THE MINISTER OFSTATE IN THE MIN

ISTRY  OF  CHEMICALS  AND 

FERTILIZERS(SHRI tDUARDO FALEIRO)

(a) As per Durg Policy, 1986,theDPCO, 1987 

contains two categories of drugs Category I are 

drugs used for vanous National Health 

Programmes and wereselected m consultation 

with Ministry of Health-Category II contains 

other drugs as identified by an Expert Commit

tee constituted for the purpose The Expert 

Committee had developed its own criteria for 

selection of drugs for price control These are

(i) Excelde those drugs which are not pro

ducedin IrKiia,provided that the consumption ts 

not significant either now or in the nearfuture

(ii)To exdude those drugs fte turn over oi 

which hasbeen less than Rs. SOIakhsm 1906

(ih)  To exdude all new drugs, for which 

process of manufacture were developed indig- 

errously, from the price control listat least for the 

first 5 years

MToexdude these fife-savingdrugsand

Pharmaceuticai products whose availability is 

for more important then the pnce as the nature 

of demand is such that it is required less fre

quently but its non-availability is fatal The no

table examples ofsuch categories aresera and 

vaccines

(v)  Exclude those pharmaceutical prod

ucts of drugs where the domestic production 

structure is so competitive that there is little 

possibility that the consumers will be over- 

chargedcompared to the cost of production

<i
In addition to above, the Committee also 

considered that under specific circumstances, 

ifitijprudenttomcludeadrugpncecontroleven 

if it satisfies above exclusion pnnctples, itbe put 

underprice control

Applying the above cntena the Expert 

Committee screened 419 drugs on the basis of 

WHO list of essential drugs numbering253and 

other 166 drugs on the basis of their usage mthe 

country

(b)to(e) The Government has received 

numerous representations in regardto oxclu* 

SKxVinclusion of drugs under pnce control These 

have since been examined and further action is 

rolected to the review of Drug Policy 3,1986 

regarding which a Background Note has boen 

placed for dscussion on theTable of the House 

on 1281992
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7063  PROF  UMMAREDDY 

VENKATESWARLU Will the PRIME MINIS

TER be pleased to state

(a)  the details of probationers belonging to 

A* India Services who were rusticated expelled 

or meted out with disciplinary action at the Lai 

Bahadur Shastn Academy m Mussone dunng 

the last five years the service for which they 

were being trained withaBother relevant particu

lars




